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I(ARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
(Constituted by MoEF & C.C Government of India, under Sub-Section (1) & (3) of E(P) Act 1986)

Before The Hon'ble National Green Tribunal
Southern Zone, Chennai

Miscellaneous Application No'05 of 2023 (SZ\

In Original Application No' 208 of 2021 (SZl

In the Matter of:

Sri. Srikantha MadhYastha'

WITH
... Applicant

... Respondent (S)
District Collector, Udupi and others'

Status Report Submitted by Respondent No'5

i.e., KSCZMA on Miscellaneous Application No'05 of 2023 (SZ) in Original

Application No.208

ot 2027 (SZ) filed befoe the Hon'ble National Green

Tribunal
Southern Zone, Chennai

In the Miscellaneous Application No.05 of 2023 (SZ) in Original Application No'

208 of 2o2r (sz) filed before the Hon'ble NGT (SZ), chennai by Sri. Srikantha

Madhyastha,Balkudruvillage,UdupiregardingUnauthorizedrunningoftwoFish

ProcessingunitsbylWs'YashaswiniFisheries,Unit-IlocatedinSy.No'72/3and72l2|8,
'tll6 ofBalkudru village and Unirll in Sy'No' 71l3"Tll5 of Balkudru village in Udupi

district,itisdirectedbyHon'bleNGT(SZ),Chennaitofileadetailedreportbeforethenext

hearing date regarding the closure of Yashaswini Fisheries unit'

..2..
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KARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
(constiruted by MoEF & C.C Government of India, under Sub-Section (1) & (3) of E(P) Act 1986)

1

SiteinspectionoflWs.YashaswiniFisheriesunitswascarriedoutbyRegional

Director,Udupion2g.os.2o23andfollowingobservationsweremadeduringthevisit:

l During the site inspection, no fish processing and powdering activity was observed in

the Unit-I & Unit-I of iWs. yashaswini Fisheries. The fish cutting tools were found

to be rusted and were out ofuse (Photos attached' Annexure-l)'

2.Inordertoveriffwhethertheunitswereinoperation,theelectricitybillswere

verified during both working and Shutdown period (Working period: January 2022 to

September 2022, Shutdown period: October 2022 to July 2023)' Upon verification of

electricity bills it was found that electricity bills of the said units were significantly

reduced during shutdown period except during the months March' April and May

2023.(Electricitybillsattached,Annexure-2).Thisindicatesthattheunitsmust

havebeeninoperationduringthesethreemonthswhichisafterShutdownperiodand

thesamehasbeenreportedbyAssistantEnvironmentalofficerofKSPCBthatthe

unitswererunningduringhisinspectiontothelWs.YashaswiniFisheriesuniton

14.03.2023.

3.TheFishCuttingunit&partofFishPowderingUnithasbeenconstructedinCoastal

RegulationZonearea.DuringthesaidtimeperiodtheextentofCoastalRegulation

Zonewasuptol00mtrfromtheriver.AspertheCoastalRegulationZone

Notification20ll,theunitiscompletelywithinthel00mtrandhasbeenconsidered

in violation of CRZ norms'

V ..3..
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I(ARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
constituted by MoEF & C.C Government of India, under sub-Section (1) & (3) of E(P) Act 1986)(
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The detailed information is given in the foflowing table. (czMP Map attached'

Annexure-3)

Survey
Number

Plinth
area

(Approxi
amate)

Distance
from
HTL
(mtr)

CRZ
ctassification
as per CRZ
notification

2011

GPS Co-ordinatesInformation of
Buildings

st.
No.

Unit- t Fish cuttins Unit (Survev No.7 y6 .1213and1212 IB)

1211
130

sq.mtr
l9

mtrCRZ-III NDZs. N l3.all8oo E 14.102400

c. N l3.an8lo E I t-lo2tso

D. N t3.444940 o l4.loz3'to

E 14.10233A. N t3.44493

TemPorarY Cement

Sheet roohng- 1
I

'7U6&

72l2rB590
sq.mtr

24
mtrCRZ.III NDZ

E. N 13.445150 L 7 4.102690

F. N 13.445090 E t4.lo272o

G. N 13.445140 E l4.lo28lo

H. N t3.4l5t4o E 7 4.102840

c. N t3.414840 E 7 4.10245o

E 7{.7023D. N 13.44d94

Permanent Fish

cutting building2

'll318
sq.mtr

63

mtrCRZ-III NDZ

F. N 13.445090 E 14.70212o

G. N t3.445140 E 74.?o28to

H. N 13.445140 a l4.lozgqo

t. N t3.llstzo E 14-1o2gto

J. N 13.4452E0 E 14.loz89o

8.14.102E. N 13.4451

Temporary Cement

Sheet roofing-23

7152
sq.mtrCRZ--III NDZN 13.445310 E 74.702E10

N 13.445270 E 14-10284o

N 13.445230 E l4.lo218o

N t3.4452 E 11.7021

Office building4

4

RoomNo.Tl0,TthFloor,4thGate,MS.Building'Bengaluru-560001Phone:080-22353961
E-mail : msksczma@gmail.com website : www ksczma karnaaka'gov in
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Y
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I(ARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
(constituted by MoEF & C.C Government oflndia, under Sub-Section (1) & (3) ofE(P) Act 1986)

-4-

SurvUnit-2 No.7l13 and 71l5

TU564
mtrCRZ-III NDZ

N 13.4454?0 874.7016f

N 13.445520 E 14.702690

N 13.445390 E 14.1021*

N 13..1.153,1 E 7t.

ETP Unit)

7y39'7

sq.mtr
89
mtrCRZ-III NDZN 13.445420 E 14.102920

N t3.445410 E 14.702E60

N r3.4456 E 11.1
Unit-2

(Fish Powder Unit)
(within l00mtr)

7l/3976
sq.mtr

above
100mtr

Outside CRZ
limits.

N t3.445670 E 7 4.102810

N 13.445790 E 74.702840

N 13.445830 E 74.703030

N t 3.445470 E 14.103120

N 13.445420 E 14.702920

N t3.4,156 E 11.102

Unit-2
(Fish Powder Unit)

(above l00mtr)
7

AccordingtotheCoastalRegulationZoneNotification20ll,thepropertiesshownin

Sl.No.l to 4 in the above table belongs to unit-I (Fish cutting Unit) and it falls within the

Coastal Regulation Zone and the property shown in Sl'No 5 ETP Unit falls within the

CoastalRegulationZone,andthepropertiesshowninserialno.6andTbelongstoUnit.Il

whereplinthareaofaboutgTsq'mtrofthepowderunitfallswithinCoastalRegulation

Zone(Serialno.6),whereasandplinthareaofaboutgT6sq.mtrfallsoutsidetheCoastal

Regulation Zone (Serial No. 7)'

4.TheETPofsaidunitswasinspectedanditwasfoundthattheETPunitwasnot

maintained and was not in use as the fish cutting activity was not being carried out

(Photos attached, Annexure-4)'

5.Effluentdischargetoanywaterbodyorriverwasnotfoundduringtheinspection.
5

Room No. 710, 7th Floor, 4th Gate, M.S. Building, Bengaluru - 560001. Phone : 080-22353961

E-mail : msksczma@gmail.com Website: www. ksczma. karnataka.gov. in

187

sq.mtr

6

V

4



flinnd flr,l

KARNATAKA STATE COASTAL ZONE MANAGEMENT AUTHORITY
(constituted by MoEF & c.c Government oflndia, under Sub-section (1) & (3) ofE(P) Act 1986)

-5-

Further, As per CRZ Notification 2011' establishing and running hsh processing'

cuttingandpowderingunitwithinCRZlimitsisclearviolationofCoastalRegulationZone

Notification20ll.Hence,TheKarnatakaStateCoastalZoneManagementAuthorityhas

takencognizanceoftheoffencebyissuingadirectionundersection05ofEnvironment

(protection)Actl986.(Annexure-5)andalsoaletterhasbeenissuedtolWs.Yashaswini

FisheriesunittostopthefunctioningofthesaidunitsinCRZareaaspertheJudgement

given by Hon'ble NGT (SZ), Chennai with respect to OA 20812021 (Annexure-6)'

(R. I.F.S.,)

Member

Room No. 710,7th Floor, 4th Gate, M.S. Building, Bengaluru - 560001. Phone : 080-22353961

E-mail : msksczma@gmail.com Website : www.ksczma.karnataka. gov.in
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KARNATAI(A STATE COASTAL ZONE MANAGEMENT AUTHORITY
(Constituted by MoEF & C.C Government of India, under Sub-Section (1) & (3) of E(P) Act 1986)

No. FEE 159 CRZ 2079

Sir,

dated: 02.06.2022.

Sub:- Establishment of Fish Processing unit by M/s.
Yashaswini Fisheries in Sy. No. 72/3,71/6 e.72/278
of Balakudru Village, Udupi District issue of Notice of
Proposed Directions reg.

Ref:- 1,. Regional Director (Env), Mangaluru letter No:
PraNiPa/Viva/Complaint 08 / 201,6-17 / 129, dated:
20.04.2021.

2. Proceedings of KSCZMA meeting held on
14.03.2022.

' ' ******
With reference to thc above subject, The Regional Director (Env) Udupi has

reported that, M/s. Yasltas',i,inr Fisherir:s iracl cstablished a Fish Processing Unit in
Sy. No.72/3,71/6 EL72/2IB of Balakurdru Village, Udupi District. This area falls
in CRZ zone and as per Para 3 (iii) of CRZ notification 2077, setting up &
expansion of fish processinq rrnits includins warehousing is a prohibited activity.

Hence, the above mater has been recorded in DCZMC meeting held on the
05.04.2021 as violation under CRZ notilication 20].1 and has recommended to take
appropriate action for CIIZ violatior-r.

The matter was pla.r'61 ir-r Kan:at:ka State Coastal Zone Management
Authority (KSCZMA) mre . . .; hciti on ,4.8.2A22. The Authority after discussions
and deliberations decidcd to issue r..r,ircc of Proposed Directions (NPD) under
section 5 of EnvironmelrL rlrrolt:,.,lion) 1'.:t, l986 to M/s.Yashaswini Fisheries for
establishing of Fish Processing Unit at Sr,. No. 72/9,77/6 k 72/278 of Balakudru
Village, Udupi District in "' rli,rr: r)i. t.-,1 / ,,rir: -r1'6n 2011.

,.2,,

Room No. 710, 7th Floor, 4th Gate, M.S.

E-mail : msksczma@gmail.com

BuildLng, Bengaluru - 560001. Phone :080-22353961

I Website : www.ksczma.karnataka.gov.in
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As per the decision of the authority, you hereby are issued a show cause

notice for why action should not be initiated against you for violation of provisions
of CRZ Notification. If any reply is to be submitted you may submit your reply
within 15 days time to the under signed.

M
( n. 4ticut )

Igember Yecretary,

V
-drKeshav Kundar,

Yashaswini Industries,
Bunder Road, Hangarkatta,
Udupi - 576 218.

Copy to:

--t:. 7€ci:gional Director (Environment), L't Floor, tt C" Block, District
Administrative Offices Complex, Manipal, Udupi District.

T#,{"se
lo'- 

ttw

(14
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I(ARNATAI(A STATE COASTAL ZONE MANAGEMENT AUTHORITY
(Constituted by MoEF & C.C Government of India, under Sub-Section (1) & (3) of E(P) Act 1986)

Near translation of letter No. FEE 8 E AA202l, dated: 1o.0L202L

No. FEE 8EAA2021, Dated: 10.0ft202&

Subject: Regarding Judgement of Hon'ble National Green

Tribunal (SZ), Chennai pertaining to Case No. Original

Application No. 208/2021- reg.

Reference: Judgment dated: 29.09.2022 of Hon'ble National Green

Tribunal (SZ), Chennai

*. {. ,f ,f ,S

With reference to the above subject, Judgment copy pertaining to the Case No. Original

Application No. 208/2021, registered in Hon'ble National Green Tribunal (SZ), Chennai is attached

herewith for your reference. Further, as per the Judgment functioning of your units in CRZ area is

prohibited. Hence, it is directed that the functioning of M/s. Yashaswini Fisheries Unit be stopped

immediately.

Yours Faithfully,

&%
(n. (ftul)

Member Sdcretary,
ataka State Coastal Zone Management Authority,

Forest, Ecology and Environment Department.

TO:
1. IWs. Yashaswini Fisheries, Unit-I & II, Represented by its Managing Partner, B. Keshava

Kundar, situated at Survey Nos. 7113, 7115, 7213, 72l2lB &, 7l Balkudru Village,

Hangarkatte, Udupi Taluk & District.
2. Smt. Uma Devi, Wo. B. Keshava Kundar, Pandeshwara Village, Sasthana Post, Udupi

Taluk and District, Karnataka-516 226.

Copv To - requesting for compliance report on the compliance of the said order:

l. Member Secretary, Karnataka State Pollution Control Board, No.49, Parisara Bhavan,

Church Street, Bengaluru-560 003.

2. Regional Director (Environment), I't Floor, 'C' Block, 'Rajatadri', Manipal, Udupi.

Room No. 710, 7th Floor, 4th Gate, M.S.
E-mail : msksczma@gmail.com

Building, Bengaluru - 560001. Phone :080-22353961

Website : www.ksczma.karnataka. gov.in

15


